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(¢)  whether it is a fact that the protest against the acquiring of the land for
Posco plant by the Posco Pratirodhi Sangram Samithi (PPSS) is still continuing; and

(d) if so, the details thereof and Government’s reaction thereto?

THE MINISTER OF STEEL (SHRI BENI PRASAD VERMA): (a) and (b)
Government of Odisha have informed that the process of eviction of encroachments
over Government land (both forest and revenue) in village Govindpur has been resumed
w.e.f. 03.02.2013 for taking over possession by the State Government with the consent
of encroachers. Further, the acquisition of private land has been stayed by the Hon’ble
High Court of Odisha.

(¢) and (d) Government of Odisha have, further, informed that some local residents
of Dhinkia and Patna villages opposed the encroachment eviction process under the
banner of Posco Pratirodhi Sangram Samithi (PPSS). It has also been informed that
the land procurement process is limited only to Govindpur village and the villagers
of Govindpur support for establishment of Posco India project. State Government

is not interested in any private land of Dhinkia or Patna villages.
Deportation of illegal Bangladeshi nationals

*151. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@) the details of the observation made by the Union Government and its
present status on the issues related to the migration of foreign nationals in the North-
Eastern States, particularly Assam and West Bengal and their enormous effect on

the demographic profile, livelihood and economic affairs of these States;

(b)  whether Government would propose to have any discussion and agreement
with Bangladesh, regarding formalizing a procedure on deportation of illegal

Bangladeshi nationals from India;
(c) if so, the details thereof, and
(d) if not, the reasons therefor?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI SALMAN KHURSHEED):
(a) to (d) The issue of illegal migration from Bangladesh is regularly discussed at
relevant bilateral meetings, including the Joint Working Group on Security, Director
General level talks between the Border Security Force (BSF) and Border Guard
Bangladesh (BGB), Home Secretary level talks and Home Minister level consultations.
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India and Bangladesh have put in place mechanisms, including a Coordinated Border
Management Plan signed in July, 2011, to address issues arising from illegal border
crossings to enhance cooperation between the border guarding forces of the two

countries.

During the 2nd Meeting of the Joint Consultative Committee co-chaired by External
Affairs Minister that was held in Dhaka from 16-17 February, 2013, the two sides,
inter-alia, stressed on effective implementation of the Coordinated Border Management
Plan (CBMP), including regular coordination and exchange between the nodal officers
at different levels for better border management to prevent cross border criminal
activities, illegal movement and early completion of fencing of vulnerable patches

along the border.
PPPAC proposal for four-laning of NH-211

*152. DR. BHARATKUMAR RAUT: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(@) whether the Maharashtra Government has submitted a project to Central
Government for sanctioning of Public Private Partnership Approval Committee (PPPAC)

proposal for inclusion of four laning of National Highway No. 211 in the State;

(b) the reasons for delaying the approval in spite of finalization of feasibility
report by the National Highways Authority of India (NHAI) for the Solapur-Yedeshi-
Aurangabad-Dhule NH-211; and

(c) the present status of the proposal and by when the sanction of PPPAC
proposal for inclusion of this project under the National Highways Development Project
(NHDP) in Work Plan 2012-13 is to be accorded?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI C.P. JOSHI):
(a) No, Sir.

(b) and (c) The up-gradation of NH-211 from Solapur to Dhule is envisaged by
Government of India through NHAI under NHDP-IV in three Sections viz.
(1) Solapur-Yedeshi, (ii) Yedeshi-Aurangabad and (iii) Aurangabad-Dhule. All the three
projects (excluding Autram Ghat section from km. 376.0 to km. 390.0) arc in the
different stages of appraisal. The time taken in referring the projects to PPPAC after
completion of feasibility report is the normal time required for due diligence such
as adequacy of the proposal, availability of land, traffic volume, mode of implementation

etc. All the above three projects are included in work plan of 2012-13.



